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2287. SHRI & €  SAMANTA : WHi the 
Mhistcr of PLANNING be pleated to state :

(a) tbe steps being taken by him to make 
adjustment* in the Five Year Flan so that it 
mtus tbe requirements of tbe people in 
genera];

(b) by what time the planning from tbe 
village and district level is likely to take 
shape, and efforts being made by him to this 
end ;

(c) whether the financial target* already 
fixed are likely to be enhanced for this pur
pose ; and

(d) if so, the sources from which these 
resources will be made available ?

THE MINISTER OF STATE IN THR 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA) i (a) Ibe Five Year 
Plans are formulated after taking into account 
the requirements of the people in genera). 
The question of making adjustments in the 
Five Year Plan for this purpose does not, 
therefore, arise. However, in addition to the 
Plan programmes, some special employment 
programme* have been recently introduced 
to alleviate the prevailing condition of un
employment In the country. They are in 
addition to Crash Scheme for Rural Employ
ment which will benefit the unemployed and 
underemployed in rural areas.

(h) No time limit has been laid down 
for completion of tbe work ‘relating to pre
paration of integrated district plans by State 
Governments. The Planning Commission has 
issued guidelines to State Governments for 
formulation of district plans and is rendering 
all possible assistance with a view to expe
diting preparation of the same. Planning at 
village level is not contemplated.

(c) and (d). The question of enhancing 
of financial targets and of finding additional 
resource* on that account, does not arise, 
since adjustments in the Five Year Plan refer
red to in part {a) of the question are not 
contemplated. The funds for tbe special 
employment oriented schemes mentioned in
(a) above would be raised and (hade availa
ble by the Centre, and the State Govern
ments.

Xfifeh-flnlahar lMw.Ash iHtsnrtr Cosl t* 
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ZiW. SHRI S* a  SAMANTA* Win 
tl»e Minister of SCIENCE AND TECHNO
LOGY be pleated to state j

(a) whether Government have sanctioned 
any pilot plant project for conversion of 
higlnmlphur low-ash Assam coal into syn
thetic petroleum ; and

(b) whether Indian Oil and Natural 
Gas Commission have refused to collaborate 
with tlte National Committee on Science 
•ad Technology pilot plant project ?

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. SUBRAM.V 
NIAM} : (a) The CSIR have propone*! the 
setting up of the pilot plant at the Central 
Fuel Research Institute at jealgora to test 
the feasibility of coal to oil conversion techno- 
logy on which they have already been con* 
ducting researches for sometime

(b) No Sir. CSIR wish to work dw iy  
in this project with the User Ministry which 
would eventually have U> exploit thw techno
logy. T hey have, therefore, referred to the 
Ministry of Petroleum and Chemicals to parti
cipate financially in the setting up of the Pilot 
Plant. That Ministry are considering the 
proposal. Thi» matter is still at thr level of 
exchanges between CSIR and the Ministry of 
Petroleum and Chemicals and no final deci
sion has been taken,

Niadba# AfwlirihsatirisI Gnaplaa In V. *.

2289, SHRI S. C. SA MANTA t Will 
the Minister of ATOMIC ENERGY hr plea- 
sed to state:

(a) whether Atomic Energy Commission 
intends to establish a nuclear agro-industrial 
Complex in Uttar Pradesh ;

(b) the results of ground water survey 
conducted by the Atomic Energy Commission 
in western Uttar Pradesh ; and

(<') whether Atomic Energy Commission 
has shelved the project to produce nuclear 
power and de-salimatcd water to feed propo
sed Mitfrapwr fertiliser plant ?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF



»S  tftft*  4m w* SRAVANA 8S, MW (SAKX) WnUM Auwtr, 2M

ELECTRONICS, MINISTER OF HOME 
APFAI11S, MINISTER OF INFORMATION
and broadcasting and m inister
OF SPACE (SHRIMATI INDIRA 
GANDHI)! <•) »  <«)• GoMfwwat bm
derided to Ml up «a Monk power Marion

Naror» in Western Uttaur Pradesh The 
nation will consist of two units of 1235 MWe 
each.

A working group appointed by the Ato
mic Energy Commi*»«M to evaluate the con
cept of nuckar-potveted agro4ndustrial com* 
plexes ha* submitted in report Among the 
project* studied by the working group are 
those relating to the eastabUshmettt of such 
complexes in thr Gangrtie plain ai w*U as in 
the Kutch-Saurashtra region. Farther- 
detailed studies on these projects are la pro- 
ffrw

In connection with the feasibility studies 
Mating to Western Uttar Pradesh, it has 
hren drcided to investigate tbe availability 
and tctenufic exploitation of underground 
water from this area 'Hus study has not yet 
heen completed*

MseUssry lor SsH sh osfy Flati rthig wm* 
Coordfosatlim of Wm Pahttnfry

2 m  SHRI S. C. SAMANTA : WiU the 
Minister oi PLANNING he pleased to state ;

(a) the machinery evolved for satisfactory 
planning and coordination of Wan Pub
licity , and

(b) thr publicity media aims of the 5th 
Plan ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FLAWING (SHRI
MOHAN DHARIA) t (a) Plan Publicity 
Scheme* are planned and implemented by the 
media units of the Ministry of Information 
and Broadcasting at the Centre and the Pub
licity Department* in the States. There area 
few scheme which *re put of the progiammes 
of other developmental Ministries such aa 
Health and Family PiAHntot* They have the 
benefit of the Ptaimfag Commfenion’t advice 
m the proems of planning and coordinated 
implementation.

(b) t |*  publicity Schemes lot the Hftfc 
Phi» ant M g  fonwdatod by the mkm 
comraunleatfew media ttttitt «f the Inform* 
t*»a m i Bfftartfastfwf Mlwfetry at the Chtouc 
and the pabttdty jDepmnH to Statts*

Taka e w  of whsis aals testda of oasMra*
SMMHT frMrdf

2291. SHRI RAM PRAKASH :
SHRI N K. SANGHI;

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleated to state :

(a) whether there is any proposal to take 
over the wholesale trade in essential consu
med goods ; and

(h) if so, the advantages from such take
over and the mam feature# of the proposal ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) and (b). Government have under consi
deration a scheme for maintaining price 
stability and ensuring availability of essential 
eommoditiex at reasonable prices This 
scheme includes, mter-aha, recommendations 
about the role of the public sector in thr 
wholesale trade in certain essential consumer 
goods.

Sstthg vp of Aaasnfte Power fttatto* fa 
tbs WsMstorsi» Norther* sad Sootfaevn 

Regions

2292. SHRI VBKARIA :
SHRI ARVIND NETAM :

Will the Minister of ATOMIC ENERGY 
be pleased to state t

(«) whether any site has been selected 
by the Site Selection Gomouttee for setting 
up nuclear power station in Western, North
ern and Southern regions ; and

(b) if so, their locations and when the 
vttffc is lllcely to be started ?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECTRONICS, MINISTER OF HOME 
AFFAIRS* MINISTER OF INFORMATOIN 
AND BROADCASTING AND MINISTER 
OF SPACE (SHRIMATI INDIRA 
GANDHI) s (a) and (b). The Site Selec
tion Committee has so far made recomtrtenda- 
ttaos only in regavd to the Northern Region. 
The survey in regard to the Weatem and 
Southern Region* is stiU in progrem. The 
Atomic power Station to the Northern Region 
wW he located at Narora ia Western Uttar 
Pvadmh. Preliminary work such as detailed




